[22 March, 2021]

STATEMENTS BY MINISTER

Status of implementation of recommendations contained in the Second and the Sixth
Reports of the Department-related Parliamentary Standing Committee on
Chemicals and Fertilizers

THE MINISTER OF STATE OF THE MINISTRY OF PORTS, SHIPPING AND
WATERWAYS; AND THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS
AND FERTILIZERS (SHRI MANSUKH MANDAVIYA): Sir, | lay the following
statements regardings-

(i) Status of implementation of recommendations contained in the Second
Report of the Department-related Parliamentary Standing Committee on
Chemicals and Fertilizers on Demands for Grants (2019-20) pertaining to
the Department of Chemicals and Petrochemicals, Ministry of Chemicals
and Fertilizers.

(ii) Status of implementation of recommendations contained in the Sixth Report
of the Department-related Parliamentary Standing Committee on Chemicals
and Fertilizers on Demands for Grants (2020-21) pertaining to the
Department of Chemicals and Petrochemicals, Ministry of Chemicals and
Fertilizers.

MATTERS RAISED WITH PERMISSION

Need to set up headquarters of Steel Research and Technology Mission of
India (SRTMI) at Ranchi in Jharkhand
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SHRI VINAY DINU TENDULKAR (Goa): Sir, | also associate myself with the Zero
Hour submission made by the hon. Member.

SHRI SUBHASH CHANDRA SINGH (Odisha): Sir, | also associate myself with the
Zero Hour submission made by the hon. Member.

SHRI NEKKANTI BHASKAR RAO (QOdisha): Sir, | also associate myself with the Zero
Hour submission made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.



